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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
NORTH-WEST DISTRiCT, ROHINI COURTS, DELHI

ORDER

In continuation of this office’s earlier Order No.-42819_42930/Vznations/Admin.CVW)/5022 dated

23'12'2022. the following official was detained during Winter Vacation 2022 for the period mentioned
against her name

S.No.
Name of the official I Desg.

Ms. Jyoti Chhabra JA

Place of posting

R&l Branch (NW)

Detention period

26.12.2022

a Notes:- T,he ?bove said oHci£1I shall be entitled for compensatory leave during the calendar year 2023 in lieu of
the duty actually performed by her. - - '
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BRANCH-l&II (NW)
COURTS, DELHI

fS693 -3 Ii/
No ___ ' __/Vacation/Admn. (NW)/2023 Dated, D,n,i d„ SJ ; . J /{3

CoPY forwarded for information and necessary action to :

1 - 1 he Ld. Principal District & Sessions Judge (HQs)) Tis Hazari Courts. Delhi

2 The Ld. Judicial Officers/Officer Incharges concerned> Rohini Courts Delhi
J -The Ld' c)nicer Inc lunge? Accounts Branch (North-West), Rohini Courts, Delhi

4'The Sr, A.o.a)/A.o.(J), Administration Branch-1 & II (Central)? Tis Hazari Courts> Delhi
5 . The Record Officer (RTI), Rohini Courts, Delhi.

6 'Thc Dealing Official, Leave Seat, Administration Branch-1 & II (North_west)> Rohini Courts Delhi

7' The Dealing Official, Personal File, Administration Branch-1 & II (Central)> Tis Hazdri cows Delhi
8 . The Dealing Official, ACR Cell, Tis Hdzari Courls> Delhi
9. The Web-Site Committee, Tis Haz,Irt Courts, Denli
I O'Thc Dealing Official, Server Room, Rohini Courtsrris Hazari Court) Delhi

11- Personal office of the Ld. Principal District & Sessions Judge (NW)? Rohini Courts> Delhi
1 2 The Facilitation Centre, Rohini Courts, Delhi

13. The ALIO, Librdry Branch, Rohini Courts, Delhi. 4 _

,/-J.4 ThX. Dealing .?Pci$ hUBS !eat, Romrli Courts/Tis_M Couns, DeEd fo, „ploadi„g o,
Centralized websit&

1 5 The Branch In-ClisTaImd said Branches with the direction to bring the comems of this order
IntO the notice of the official(s) concelned
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